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(3) A  copy each of the follow
ing Notifications under sub-section
(2) of section 123 of the Tamil 
Nadu Town and Country Planning 
Act, 1971:

(i) The Preparation, Publica
tion and Sanction of Detailed De- 
velopmient Plan (Madras Metro
politan Planning Area) Rules pub
lished in Notification No. G.O. Ms. 
1853 in Tamil Nadu Govern
ment Gazette dated the 5th Nov
ember, 1975.

(ii)G.O. Ms. 1877 published in 
Tamil Nadu Government Gazet
te dated the 26th November, 1975.

(iii) The Tamil Nadu Town and 
Country Planning Board (Conduct 
of Meetings) Rules, 1971 publish
ed in Notification No. G.O. Ms. 423 
in Tamil Nadu Government Gazet
te dated the 21st April, 1976.

(iv) The Tamil Nadu Town and 
Country Planning and Develop
ment Fund Rules 1976 published 
in Notification No. G.O. Ms. 2486 
in Tamil Nadu Government Ga
zette dated the 26th January 1977.

(vi) The Tamil Nadu Town and 
Country Planning Board (Term of 
Office and Removal of Member 
and Filling Casual Vacancies) 
Rules, 1976 published in Notifica
tion No. G.O. Ms. 2572 in Tamil 
Nadu Government Gazette dated 
the 9th February, 1977.

[Placed in Library. See No. LT-35/ 
77J

(4) A statement (Hindi and Eng
lish versions) explaining reasons for 
not laying the Hindi versions of the 
Notification mentioned at item (3) 
above.

[Placed in Library. See No. LT-35/ 
77]

(5) A copy each of the following 
Notifications (Hindi and English

versions), under sub-section (3) of 
section 26 of the Delhi Urban Art 
Commission Act, 1973:

(i) The Delhi Urban Art Com
mission (Accounts) Rules, 1976, 
published in Notification No. G.S. 
R. 31 in Gazette of India dated the 
1st January, 1977.

(ii) The Delhi Urban Art Com
mission (submission of Annual'Re- 
port) Amendment Rules, 1977 
published in Notification No. G.S. 
R. 182 in Gazette of India dated 
the 5th February 1977.

[Placed in Library. See No. LT-36/ 
77]

(6) A copy of the Audit Report 
(Hindi and English versions) On the 
accounts of the Central Board for 
Prevention and Control of Water 
Pollution, for the year 1975-76, un
der sub-section (6) of section 40 of 
>the ’Water (Ptrevention and Con
trol of Pollution) Act 1974

77]

[Placed in Library. See No. LT-37/

(7) A copy of the Annual Admi
nistration Report (Hindi and Eng
lish versions) of the Delhi Develop
ment Authority, for the year 1975- 
76 under section 26 of the Delhi 
Development Act, 1957. [Placed in 
Library. See No. LT-38/77].

A udit R eport on A ccounts of na
tional COUNLIL OF INTERYATIONAL RE
SEARCH & T rain in g  for 1973-74 w ith  
STATEMENT FOR DELAY, NOTIFICATIONS 
under T a m il  N adu P roh ibition  A ct, 
1937, A nnual R eport and R e v ie w  of 
Indian Institute  of T echnology , N ew  
D elhi for 1975-76. Notifications 
under Indian M u seu m  A ct, 1910, and 
A nnual R eport of U.G.C. for  1975-76.

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(DR. PRATAP CHANDRA CHUN- 
DER): I beg to lay on the Table: —

(1) A copy of the Audit Report 
(Hindi and English versions) on the



[Dr. Pratap Chandra Chunder]
accounts of the National Council of 
Education Research and Training 
for the year 1973-74.

(2) A  statement (Hindi and Eng
lish versions) showing reasons for 
delay in laying the above report.

[Placed in Library. See No. LT-39/
77] i

(3) A copy each of the following 
Notifications under sub-section (3) 
of section 54 of the Tamil Nadu 
Prohibition Act, 1937 read with 
clause (c), (iv) of the proclamation 
dated the 31st January, 1976 issued 
by the President in relation to the 
State of Tamil Nadu: —

(i) G.O. Ms. 299 published in 
Tamil Nadu Government Gazette 
dated the 20th October, 1976 mak
ing certain amendments to the 
Madras Denatured Spirit, Methyl 
Alcohol and Varnish (French 
Polish) Rules, 1959.

(ii) G.O. Ms. 302 published in 
Tamil Nadu Government Gazette 
dated the 27th October, 1976 mak
ing certain amendment to the Ma
dras Denatured Spirit, Methyl 
Alcohol and Varnish (French Po
lish) Rules, 1960.

(iii) G.O. Ms. 303 published in 
Tamil Nadu Government Gazette 
dated the 27th October, 1976, mak
ing certain amendments to the 
Madras Distillery Rules, 1960.
(iv) G.O.Ms. 304 published in 

Tamil Nadu Government Gazette 
dated the 3rd November, 1976 
making certain amendments to the 
Madras Liquor (Licence and Per
mit) Rules, 1960.

(v) G.O. Ms. 314 published in 
Tamil Nadu Government Gazette 
dated the 3rd November, 1976 ma
king certain amendments to the 
Madras Liquor (Licence and Per
mit) Rules, 1960.
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♦The Report (English version) was 
ber, 1976.

(vi) G.O.Ms. 319 pub ished in 
Tamil Nadu Government Gazette 
dated the 10th November, 1976 
making certain amendment to the 
Madras Denatured Spirit, Methyl 
Alcohol and Varnish (French 
Polish) Rules, 1959.

(vii) GO. Ms. 322 published in 
Tamil Nadu Government Gazette 
dated the 10th November, 1976, 
making certain amendment to 
the Madras Liquor (Licence and 
Permit) Rules, 1960.

(viii) G.O. Ms. 22 published in 
Tamil Nadu Government Gazette 
dated the 9th February, 1977 mak
ing certain amendments to the 
Madras Liquor (Licence and Per
mit) Rules  ̂ 1960.

(ix) G.O. Ms. 45 published in 
Tamil Nadu Government Ga/.ette 
dated the 9th March, 1977 making 
certain amendment to the Madras 
Denatured Spirit, Methyl Alcohol 
and Varnis'h (Fn)nch Polish) 
Rules, 1959.

[Placed in Library. See No LT- 
40/77]

(4) A statement (Hindi and 
English versions) explaining reasons 
for not laying Hindi versions of the 
Notifications mentioned at ilern (3) 
above.

[Placed in Library. See No. LT- 
40/77]

(5) (i) A copy of the Annual 
report (Hindi version)* of the 
Indian Institute of Technology, 
Delhi, for the year 1975-76.

(ii) Review (Hindi and English 
versions) by Government on the 
above report.

[Placed in Library. See No. LT- 
41/77]
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laid on the Table on the 3rd Nuvem-
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(6) A copy 2ach of the following 
Notifications (Hindi and English 
Versions) under sub-section (3) of 
section 15-A of the Indian Museum 
Act, 1910: —

(i) The Indian Museum Re
cruitment Rules, 1977 published 
in Notification No. G.S.R. 194 in 
Gazette of India dated the 12th 
February, 1977.

(ii) The Indian Museum 
(Amendment) Rules, 1977 pub
lished in Notification No. G.S.R 
957 in Gazette of India dated the 
19th March, 1977.

[Placed in Library. See No. LT- 
42 '77]

(7) A copy of the Annual Repoit 
(Hindi and English versions) of the 
University Grants Commission for 
the year 1975-70, under scction 18 
of the University Grants Commis
sion Act, 1956.

r Placed in Library. See No. LT- 
43/77]

A n n u a l  R eport of L ife  I nsurance  
C orporation  of I ndia  for the year  
ended 31-3-76 w it h  A udited A ccounts 
and  N otific at io n s  under C u st o m s  
A ct , 1962 and  C entral  E xc i6e R u les , 
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44/77]
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